
NATIONAL COMPANY LAW TRIBUNAL
MUMBAI BENCH, MUMBAI

C.P No. 381/(MAH)/20l7

CORAM Present SHRI B.S.V. PRAKASH KUMAR
MEMBER (J)

NAME OF THE PARTIES Abhiman International Pvt. Ltd

SECTION OF THE COMPANTES ACT: 252(3) of the Companies Act, 2013

S. No NAME DES] NATION SIGNATURE

36

SHzu V. NALLASENAPATHY
MEMBER (T)

ATTENDENCE,CUM-ORDER SHEET OF THE HEARING OF MUMBAI BENCH OF THE
NATIONAL COMPANY I-AW TRIBUNAL ON 29.11.2017

ORDER
CP No.381/252(3)NCLT/MB/MAIU2017

None present on I'etitioner side.

hearin8 as \aell, this Petition is dismissed

sd/-
V. NALLASENAPATHY
Member (Technical)

Petitioncr $,ns not even Present for the last tw () hearings, since tht Petitioncr

l()r d( lnull. 

-sd/-
B.S.V. PNAKASE KUMAR
\1('mt ('r (ludici.rI)


